
GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT 

RAJYA SABHA 

STARRED QUESTION NO. 53 

TO BE ANSWERED ON 04.12.2025 

 

BENEFITS TO GIG AND UNORGANISED WORKERS 

 

53. SHRI G.C. CHANDRASHEKHAR: 

 

Will the Minister of Labour and Employment be pleased to state: 

 

(a) the number of unorganised and gig workers registered under 

central social-security schemes in the country particularly in 

Karnataka; 

(b) the number of workers who have been extended benefits like 

insurance, pension, health, etc., under such schemes, during the 

last three years, State-wise and year-wise; and 

(c) the steps Government is taking to increase coverage and 

awareness of social security among workers in informal sectors? 

 

ANSWER 

 

MINISTER OF LABOUR AND EMPLOYMENT 

(DR. MANSUKH MANDAVIYA) 

 

 

(a) to (c):  A Statement is laid on the Table of the House. 

 

******                                            ***** 

  



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (c) OF RAJYA 

SABHA STARRED QUESTION NO. 53 FOR 04.12.2025 REGARDING 

“BENEFITS TO GIG AND UNORGANISED WORKERS” RAISED BY SHRI 

G.C. CHANDRASHEKHAR 

 

(a) to (c): The Ministry of Labour and Employment launched e-Shram 

portal (eshram.gov.in) on 26th August, 2021 for creation of a 

comprehensive National Database of Unorganised Workers (NDUW) 

including gig and platform workers seeded with Aadhaar.  

 

  As on 1st December, 2025, over 31.38 crore of unorganised 

workers have registered on e-Shram portal, including gig and platform 

workers.  

 

  In keeping with the vision of the Budget Announcement 

2024-25 on developing e-Shram as a One-Stop-Solution for 

unorganized workers to have access to various social security 

schemes, Ministry of Labour and Employment launched the e-Shram–

“One-Stop-Solution” on 21st October 2024. e-Shram– “One-Stop-

Solution” entails integration of different social security/ welfare 

schemes at single portal i.e. e-Shram. This enables unorganised 

workers registered on e-Shram to access social security schemes 

and see benefits availed by them so far, through e-Shram. 

 

  So far, fourteen (14) schemes of different Central 

Ministries/ Departments have already been integrated/ mapped with 

the e-Shram to extend benefits and access to social security, 

insurance or skill development programmes to e-Shram cardholders 

including Pradhan Mantri Street Vendors Atmanirbhar Nidhi 

(PMSVANidhi), Pradhan Mantri Suraksha Bima Yojana (PMSBY), 

Pradhan Mantri Jeevan Jyoti Bima Yojana (PMJJBY), Mahatma 

Gandhi National Rural Employment Guarantee scheme (MGNREGS), 

Pradhan Mantri Awas Yojana – Gramin (PMAY-G), Ayushman Bharat – 

Pradhan Mantri Jan Arogya Yojana (AB-PMJAY), Pradhan Mantri Awas 

Yojana – Urban (PMAY-U), Pradhan Mantri Matsya Sampada Yojana 

(PMMSY), Pradhan Mantri Kisan Samman Nidhi (PM-KISAN), One 

Nation One Ration Card (ONORC) and Pradhan Mantri Matru Vandna 

Yojana (PMMVY), etc. 

 

  Apart from the above, e-Shram has linkages with National 

Career Service (NCS) for Job Opportunities, Skill India Digital Hub 

(SIDH) for Skill Development and Pradhan Mantri Shram Yogi Maan-

dhan (PM-SYM) for Pension. 



 

  The number of state-wise unorganised workers registered 

on e-Shram portal and availing benefits under above schemes is at 

Annexure-I.  

 

  The number of state-wise gig and platform workers 

registered on e-Shram portal and availing benefits under above 

schemes is at Annexure-II.  

 

  The state-wise details of number of unorganised workers 

who have registered on e-Shram during the years 2022, 2023 and 

2024 and availing benefits under the above schemes are at Annexure-

III, Annexure – IV and Annexure – V respectively.  

 

  To enhance registrations under the e-Shram initiative and 

ensure wider coverage of unorganised workers, the Government has 

adopted a comprehensive strategy. In addition to enabling self-

registration through the web portal and mobile application, assisted 

registration modes have been introduced via Common Service 

Centres (CSCs), State Sewa Kendras (SSKs), and the UMANG 

platform to facilitate easy access for workers. The Ministry of Labour 

and Employment is conducting targeted awareness campaigns 

comprising registration drives, community outreach programs and 

locally tailored communication efforts. To further strengthen 

outreach, the Ministry leverages social media channels to 

disseminate videos, tutorials, and other informative content, making 

the initiative more accessible and engaging. 



Annexure – I 

Annexure referred to in reply to Part (a) of the Rajya Sabha Starred Question No. 53 for 04.12.2025 regarding “Benefits to gig and 

unorganised workers” 

State/UT-wise details of number of unorganised workers registered on the e-Shram portal and availing benefits under social security schemes 

State/UT Name ONORC 

PM-

SVANIDHI 

MGNREG

S 

PMAY-

G 

IGNDP

S 

IGNWP

S 

PMAY-

U 

PMMS

Y 

PMJJB

Y PMSBY PMJAY 

PM-

KISAN PMMVY  
ANDAMAN AND 

NICOBAR ISLANDS 9,284 180 2,185 364 1 5 16 13 4,861 11,678 25,931 1,314 26  

ANDHRA PRADESH 54,67,833 1,36,777 34,63,557 61,553 5,094 1,29,911 4,79,334 1,201 11,31,807 31,02,086 75,15,776 10,45,712 47,782  
ARUNACHAL 
PRADESH 1,19,442 2,517 97,737 7,956 338 1,358 2,187 17 16,141 60,852 48,213 45,993 83  

ASSAM 70,78,294 24,925 24,28,502 2,80,508 8,815 29,829 27,816 2,710 3,77,493 16,36,887 41,16,802 10,29,764 1,47,457  

BIHAR 2,68,74,252 86,518 50,95,104 19,28,169 20,813 83,402 45,787 546 21,33,305 89,32,044 2,43,51,365 38,27,240 4,89,389  

CHANDIGARH 1,24,704 3,407 2,100 826 27 321 76 0 15,272 49,463 1,07,438 7,858 3,263  

CHHATTISGARH 65,08,520 44,458 37,97,298 5,08,250 12,696 74,943 77,690 178 7,74,126 28,84,564 78,44,304 12,09,455 1,40,477  

DELHI 22,65,058 92,654 28,478 16,402 1,143 534 3,386 7 2,04,765 8,06,960 4,26,531 1,17,937 57,662  

GOA 46,315 323 2,172 134 48 599 8 27 8,597 23,586 12,995 1,990 1,161  

GUJARAT 89,82,342 2,28,615 13,35,463 2,51,508 7,571 1,00,318 26,891 93 8,56,381 28,85,419 96,48,518 17,37,569 1,16,292  

HARYANA 44,40,628 77,902 5,36,451 16,842 7,157 23,573 8,860 298 6,04,468 14,64,231 43,25,260 4,26,650 37,974  
HIMACHAL 
PRADESH 10,31,879 2,750 7,53,692 9,974 55 1,585 4,094 75 1,47,358 4,33,168 6,41,581 3,54,785 596  
JAMMU AND 

KASHMIR 28,09,758 11,059 9,49,485 1,35,693 943 2,456 17,023 411 26,084 1,23,827 34,03,155 4,70,503 55,592  

JHARKHAND 83,00,100 44,715 23,15,950 5,67,947 9,034 49,366 41,414 1,853 11,01,570 37,57,031 52,46,879 12,62,250 1,00,499  

KARNATAKA 77,16,616 1,52,330 29,98,738 55,725 10,486 1,09,077 22,681 188 7,40,000 22,65,318 39,97,605 9,71,720 1,96,815  

KERALA 36,63,632 49,456 12,34,639 10,095 3,903 87,287 43,633 458 2,15,312 11,43,426 22,80,963 10,84,826 57,968  

LADAKH 25,955 128 13,528 483 7 24 97 24 1,002 3,787 31,616 7,924 553  

LAKSHADWEEP 1,483 3 70 10 8 2 1 1 178 560 1,850 307 28  

MADHYA PRADESH 1,56,26,699 4,71,282 41,69,202 2,93,187 2,905 9,376 1,86,112 602 14,96,736 64,74,432 1,27,37,190 29,01,467 4,84,195  

MAHARASHTRA 1,39,00,104 3,17,706 26,69,661 2,21,499 2,433 30,639 35,297 749 15,03,680 50,07,800 1,08,75,611 22,54,393 2,64,647  

MANIPUR 4,22,106 4,838 1,98,018 28,978 71 2,067 8,137 216 18,285 80,184 1,94,745 29,510 14,509  

MEGHALAYA 2,13,080 19 2,10,082 45,064 235 1,756 725 416 15,857 69,701 1,96,028 75,883 3,884  

MIZORAM 52,168 586 27,000 5,053 29 102 2,483 5 2,029 8,792 49,334 21,104 352  



NAGALAND 2,30,087 1,583 77,570 13,381 20 139 7,531 623 13,781 72,223 1,98,443 89,495 3,684  

ODISHA 1,22,23,706 35,119 28,02,750 11,41,046 33,974 1,59,118 75,407 415 15,79,290 55,34,938 26,933 19,67,586 1,842  

PUDUCHERRY 1,58,083 1,575 30,263 89 181 514 5,250 6,981 11,362 33,261 1,19,364 2,969 1,250  

PUNJAB 45,18,637 76,278 7,00,604 16,948 1,022 2,657 14,288 46 4,82,213 15,54,785 30,49,289 2,37,528 1,08,401  

RAJASTHAN 1,04,92,365 89,623 48,01,025 4,45,212 5,708 48,010 49,768 3 13,17,804 47,32,688 65,46,138 22,60,848 4,64,003  

SIKKIM 37,841 273 15,633 202 1 3 4 31 5,360 15,162 11,217 5,175 268  

TAMIL NADU 60,74,530 86,103 35,19,506 2,07,334 7,328 57,206 44,835 1,641 6,14,944 19,32,793 45,83,584 5,47,411 39,222  

TELANGANA 31,29,812 1,39,250 16,72,033 689 5,405 22,925 791 56 4,35,451 12,51,990 22,47,445 7,08,831 803  
THE DADRA AND 

NAGAR HAVELI 

AND DAMAN AND 
DIU 54,345 705 1,577 1,075 10 55 148 3 7,014 16,996 51,827 4,367 122  

TRIPURA 6,56,340 2,814 4,92,467 1,55,533 298 1,430 20,478 1,124 89,989 2,25,716 8,22,077 1,11,397 66  

UTTAR PRADESH 6,77,90,004 9,54,293 92,72,493 17,67,989 4,576 44,400 10,89,988 1,622 44,08,270 1,87,34,007 3,24,07,625 1,20,56,051 2,44,055  

UTTARAKHAND 21,22,216 15,170 6,11,718 37,426 369 3,489 14,531 185 1,98,862 8,75,876 27,65,535 3,56,482 58,326  

WEST BENGAL 1,88,69,761 86,936 54,30,260 15,82,206 14,572 93,495 1,28,659 1,014 19,92,437 88,31,784 96,850 22,68,820 22,262  

               

 

  



Annexure – II 

Annexure referred to in reply to Part (a) to (c) of the Rajya Sabha Starred Question No. 53 for 04.12.2025 regarding “Benefits to gig and 

unorganised workers” 

State/UT-wise details of number of gig and platform workers registered on the e-Shram portal and availing benefits under social security schemes 

State/UT Name 
ONOR

C 

PM-

SVANIDHI 

MGNREG

S 

PMAY-

G 

IGNDP

S 

IGNWP

S 

PMAY_

U 

PMMS

Y 

PMJJB

Y PMSBY 

PMJA

Y 

PM-

KISAN 

PMMV

Y 

ANDAMAN AND NICOBAR ISLANDS 26 0 1 1 0 0 0 0 1 27 8 2 0 

ANDHRA PRADESH 13,799 862 4,560 73 2 115 1,114 4 82 4,547 774 1,238 191 

ARUNACHAL PRADESH 235 2 142 5 1 1 5 0 3 100 8 40 0 

ASSAM 15,778 27 4,949 554 16 43 41 9 362 3,425 5,339 2,176 252 

BIHAR 68,068 196 7,240 2,275 41 119 101 2 224 10,059 2,703 5,037 615 

CHANDIGARH 249 3 1 2 0 0 0 0 3 37 40 10 2 

CHHATTISGARH 2,811 62 392 34 2 2 29 0 33 704 380 130 54 

DELHI 7,989 251 41 24 4 0 5 0 89 986 255 210 75 

GOA 275 1 5 0 0 0 0 0 7 70 11 6 1 

GUJARAT 11,571 652 517 86 5 16 24 0 288 2,011 2,153 737 200 

HARYANA 6,013 134 116 6 3 3 2 0 113 720 964 292 33 

HIMACHAL PRADESH 412 0 85 2 0 0 2 0 10 94 19 22 0 

JAMMU AND KASHMIR 1,471 5 346 34 0 0 10 0 4 68 337 94 14 

JHARKHAND 7,198 63 929 135 2 12 19 1 336 1,600 1,083 469 90 

KARNATAKA 9,677 258 1,143 12 4 14 11 0 111 1,229 530 419 135 

KERALA 3,242 50 38 3 0 3 13 0 17 456 81 74 33 

LADAKH 31 0 7 0 0 0 0 0 1 3 8 4 2 

LAKSHADWEEP 0 0 0 0 0 0 0 0 0 1 1 0 0 

MADHYA PRADESH 12,819 484 1,378 62 1 1 85 0 142 2,368 1,137 879 433 

MAHARASHTRA 69,905 1,988 6,559 398 4 17 209 4 818 9,655 5,215 8,936 420 

MANIPUR 445 1 118 11 0 0 1 0 2 61 8 20 4 

MEGHALAYA 316 0 217 21 0 1 0 0 2 101 26 64 6 

MIZORAM 89 1 32 5 0 0 5 0 2 22 28 37 2 

NAGALAND 436 2 91 12 0 0 10 0 3 92 19 73 4 



ODISHA 5,254 29 350 72 7 7 100 1 82 1,347 6 128 4 

PUDUCHERRY 186 3 11 0 0 0 2 6 3 12 15 1 0 

PUNJAB 3,869 72 198 1 0 1 6 0 25 492 192 80 47 

RAJASTHAN 12,160 151 1,605 93 3 17 23 0 180 2,361 973 1,003 254 

SIKKIM 185 2 26 0 0 0 0 0 1 79 2 14 2 

TAMIL NADU 9,407 206 544 29 2 7 34 0 35 843 275 143 259 

TELANGANA 9,937 210 1,462 4 10 5 4 0 138 1,523 805 659 2 

THE DADRA AND NAGAR HAVELI AND DAMAN AND 

DIU 53 0 0 0 0 0 1 0 1 6 7 3 0 

TRIPURA 973 2 155 28 0 0 25 1 19 133 189 31 1 

UTTAR PRADESH 24,030 572 878 69 1 0 154 2 281 2,715 2,103 1,784 107 

UTTARAKHAND 2,411 29 207 3 0 0 10 0 56 511 618 211 39 

WEST BENGAL 24,817 142 5,224 2,198 30 73 62 0 1,945 

10,46

9 157 3,453 54 

 



Annexure – III 

Annexure referred to in reply to Part (a) to (c) of the Rajya Sabha Starred Question No. 53 for 04.12.2025 regarding “Benefits to gig and 

unorganised workers” 

State/UT-wise details of number of unorganised workers registered on e-Shram portal during the year 2022 and availing benefits under social security schemes  
 

State/UT Name ONORC PM-SVANIDHI MGNREGS PMAY-G IGNDPS IGNWPS PMAY_U PMMSY PMJJBY PMSBY PMJAY PMKISAN PMMVY 

ANDAMAN AND 

NICOBAR ISLANDS 3,093 57 821 121 0 1 3 4 1,686 3,627 9,121 499 6 

ANDHRA PRADESH 3,442,986 72,087 2,253,842 38,569 3,272 83,559 298,127 534 736,498 1,951,455 4,966,459 685,602 28,611 

ARUNACHAL 
PRADESH 56,055 1,125 47,479 4,286 153 708 621 15 10,565 28,092 33,578 25,045 33 

ASSAM 1,836,759 4,812 619,309 73,524 2,258 8,368 6,075 607 100,319 434,154 1,166,469 233,712 25,216 

BIHAR 10,481,328 31,734 1,860,546 684,224 7,604 26,932 16,873 187 815,501 3,421,935 10,328,370 1,402,429 128,890 

CHANDIGARH 45,105 1,201 917 342 9 102 28 0 5,471 18,003 39,709 2,986 422 

CHHATTISGARH 2,041,306 18,733 1,022,432 158,542 4,086 23,981 28,825 69 226,074 864,859 2,519,776 356,039 38,683 

DELHI 953,688 32,850 12,722 7,375 473 225 1,276 3 88,695 343,474 200,855 48,684 9,573 

GOA 23,969 215 1,118 75 27 375 4 15 5,269 13,906 7,638 1,163 181 

GUJARAT 4,214,300 104,947 687,912 129,042 3,698 47,925 12,528 38 407,477 1,391,771 4,741,255 859,675 33,950 

HARYANA 2,079,940 30,193 195,189 7,254 3,319 9,909 3,725 133 267,800 660,373 2,046,072 226,218 14,378 

HIMACHAL 

PRADESH 562,036 1,507 393,179 5,751 26 684 2,467 34 76,891 231,411 306,457 190,731 319 

JAMMU AND 

KASHMIR 1,165,091 2,692 372,531 53,678 395 967 5,553 136 10,947 51,677 1,502,046 165,202 22,050 

JHARKHAND 2,114,180 14,297 511,498 125,743 2,295 10,137 12,209 343 270,087 921,176 1,283,049 297,130 20,479 

KARNATAKA 3,643,840 65,995 1,469,928 25,063 5,377 54,229 9,106 79 429,578 1,162,207 2,313,194 504,336 60,222 

KERALA 636,036 8,329 133,112 1,456 751 13,039 7,733 83 36,841 189,535 348,894 177,005 6,541 

LADAKH 17,403 86 9,811 321 6 21 69 17 707 2,437 22,798 5,711 303 

LAKSHADWEEP 1,164 2 42 6 7 2 1 1 171 485 1,705 251 24 

MADHYA PRADESH 10,304,614 238,523 2,997,193 210,065 2,018 6,729 106,602 416 1,007,296 4,349,562 8,754,786 1,992,146 185,508 

MAHARASHTRA 7,565,253 166,137 1,547,371 133,252 1,478 17,877 14,957 354 983,479 3,060,913 7,265,761 1,368,812 48,188 

MANIPUR 58,875 405 30,165 3,853 11 194 547 24 2,815 12,255 27,862 7,411 791 

MEGHALAYA 96,607 9 102,891 22,575 122 856 396 239 7,621 31,426 97,410 32,958 1,505 

MIZORAM 36,451 239 19,148 3,811 17 80 1,707 2 1,533 5,891 38,769 14,867 229 

NAGALAND 32,204 195 10,236 1,476 6 17 875 79 2,046 9,723 29,740 11,790 491 



ODISHA 536,781 3,311 96,659 43,595 1,393 7,614 7,811 9 68,636 241,717 5,255 54,719 167 

PUDUCHERRY 56,213 583 10,247 38 70 179 1,664 3,081 3,839 11,930 44,688 957 501 

PUNJAB 564,133 8,186 62,650 2,699 93 238 1,470 11 64,820 204,889 385,095 37,812 6,829 

RAJASTHAN 6,430,005 32,934 3,315,597 320,886 3,534 30,970 24,028 1 846,977 2,972,599 4,293,598 1,501,121 74,353 

SIKKIM 14,160 79 5,955 70 0 2 2 7 2,395 5,894 5,270 1,561 72 

TAMIL NADU 2,449,592 36,053 1,474,925 80,921 3,333 26,886 20,055 971 264,234 818,795 1,959,712 204,530 7,473 

TELANGANA 1,468,334 44,446 842,901 369 2,525 10,988 384 22 195,515 574,978 1,043,150 358,448 305 

THE DADRA AND 

NAGAR HAVELI 

AND DAMAN AND 
DIU 21,558 326 659 380 1 14 76 1 2,794 7,604 21,026 1,822 59 

TRIPURA 101,071 495 69,899 21,756 45 185 4,429 152 14,129 34,653 131,415 17,023 11 

UTTAR PRADESH 15,055,301 198,959 1,515,094 290,311 1,237 6,957 186,639 315 836,447 3,852,091 7,103,798 2,173,236 51,957 

UTTARAKHAND 1,399,689 7,197 478,650 26,986 250 2,462 7,291 137 136,738 579,308 1,891,648 261,815 25,043 

WEST BENGAL 1,532,887 12,892 359,147 99,750 1,178 7,822 14,019 82 160,234 707,454 32,695 132,095 2,022 

 

 

  



Annexure – IV 

Annexure referred to in reply to Part (a) to (c) of the Rajya Sabha Starred Question No. 53 for 04.12.2025 regarding “Benefits to gig and 

unorganised workers” 

State/UT-wise details of number of unorganised workers registered on e-Shram portal during the year 2023 and availing benefits under social security schemes 
 

State/UT Name ONORC PM-SVANIDHI MGNREGS PMAY-G IGNDPS IGNWPS 

PMAY-

U PMMSY PMJJBY PMSBY PMJAY PMKISAN PMMVY 

ANDAMAN AND NICOBAR 

ISLANDS 532 3 86 14 0 0 0 0 293 689 1,850 57 4 

ANDHRA PRADESH 83,683 1,884 45,068 803 73 1,709 8,252 20 21,098 58,592 153,860 13,535 1,600 

ARUNACHAL PRADESH 2,898 94 2,028 94 6 24 41 0 810 1,803 1,753 802 11 

ASSAM 183,319 688 41,326 4,421 138 387 511 64 11,148 49,958 100,633 19,104 39,200 

BIHAR 290,962 752 28,667 6,854 128 301 206 3 20,748 90,842 290,151 12,951 68,783 

CHANDIGARH 1,697 99 17 5 0 3 0 0 223 754 1,512 37 1,115 

CHHATTISGARH 93,065 732 38,428 4,456 162 830 906 3 13,010 46,171 126,091 11,438 12,889 

DELHI 44,067 1,550 227 107 16 6 23 0 4,268 17,062 13,652 576 25,954 

GOA 8,531 26 388 10 9 103 0 2 1,717 4,273 2,206 294 562 

GUJARAT 1,765,311 39,815 202,664 35,382 1,313 14,937 4,514 8 161,184 524,390 1,977,232 290,339 35,969 

HARYANA 36,701 782 1,972 82 55 98 24 2 4,453 11,338 35,672 2,445 4,592 

HIMACHAL PRADESH 9,310 17 2,926 28 0 3 14 4 1,867 5,812 5,088 1,184 59 

JAMMU AND KASHMIR 54,808 200 16,814 2,875 15 37 317 10 649 2,880 69,861 7,803 6,104 

JHARKHAND 124,265 598 24,085 4,816 98 465 491 27 16,250 56,625 73,529 11,500 15,529 

KARNATAKA 388,668 8,431 136,295 2,452 445 4,469 971 10 44,880 117,979 321,322 36,871 22,958 

KERALA 14,648 189 775 15 20 73 71 0 1,229 5,130 8,511 1,152 14,115 

LADAKH 2,446 8 1,197 67 0 0 11 3 96 434 3,208 541 87 

LAKSHADWEEP 45 0 1 0 0 0 0 0 3 19 61 9 0 

MADHYA PRADESH 428,499 17,200 60,681 2,901 47 145 4,256 6 48,819 186,519 368,659 30,363 106,288 

MAHARASHTRA 469,760 15,580 59,953 4,975 52 678 850 55 64,597 185,049 457,477 59,305 69,211 

MANIPUR 21,991 169 8,227 1,211 1 71 449 1 834 3,986 8,575 471 4,241 

MEGHALAYA 14,326 2 16,286 3,202 25 132 32 25 1,171 5,437 13,872 3,745 328 

MIZORAM 3,384 59 1,925 196 4 7 372 2 194 629 3,714 1,042 30 

NAGALAND 2,290 22 609 77 0 0 50 7 151 679 2,004 570 64 



ODISHA 38,925 149 6,570 2,498 106 367 200 2 5,526 18,148 290 4,719 139 

PUDUCHERRY 5,846 42 912 3 3 2 272 76 382 1,215 4,539 84 33 

PUNJAB 54,912 533 2,588 38 8 7 46 3 6,959 20,765 30,212 987 34,562 

RAJASTHAN 350,435 6,386 81,896 5,968 106 1,062 1,645 0 57,175 199,483 269,264 31,644 182,426 

SIKKIM 10,480 42 4,614 48 0 1 0 9 2,035 4,705 3,682 1,795 107 

TAMIL NADU 143,729 3,262 85,125 4,508 183 1,407 1,341 12 17,736 52,387 112,694 8,723 531 

TELANGANA 185,159 6,684 87,757 18 265 1,001 83 2 26,301 73,935 149,802 34,204 112 

THE DADRA AND NAGAR 

HAVELI AND DAMAN AND 

DIU 465 1 9 4 0 0 1 0 79 181 452 26 16 

TRIPURA 13,898 72 7,460 2,025 2 10 578 17 2,204 4,958 18,586 1,396 10 

UTTAR PRADESH 178,141 2,308 7,554 893 4 18 825 2 12,310 53,709 96,364 11,146 35,455 

UTTARAKHAND 17,294 161 1,963 106 2 7 65 2 1,941 8,725 23,492 1,102 12,461 

WEST BENGAL 296,543 1,802 50,758 16,111 278 1,806 1,735 13 31,795 136,812 3,324 23,109 513 

 

  



Annexure – V 

Annexure referred to in reply to Part (a) to (c) of the Rajya Sabha Starred Question No. 53 for 04.12.2025 regarding “Benefits to gig and 

unorganised workers” 

State/UT-wise details of number of unorganised workers registered on e-Shram portal during the year 2024 and availing benefits under social security schemes 

State/UT Name ONORC PMSVANIDHI MGNREGS PMAY-G IGNDPS IGNWPS PMAY-U PMMSY PMJJBY PMSBY PMJAY PMKISAN PMMVY 

ANDAMAN AND 

NICOBAR ISLANDS 462 1 75 16 0 0 2 1 82 470 604 38 4 

ANDHRA PRADESH 45,225 1,601 16,663 309 33 625 4,375 5 3,003 18,530 23,338 6,017 932 

ARUNACHAL PRADESH 32,989 555 27,589 1,614 103 339 1,055 1 73 14,392 271 9,374 12 

ASSAM 340,216 931 74,846 7,516 268 605 1,040 113 1,680 65,562 18,581 31,832 28,392 

BIHAR 507,350 824 39,214 10,792 204 685 260 6 9,608 95,760 162,104 22,813 114,703 

CHANDIGARH 3,466 53 21 12 0 4 1 0 116 791 1,257 84 1,075 

CHHATTISGARH 97,965 806 33,502 3,631 145 1,003 871 10 4,886 34,381 48,171 8,901 10,556 

DELHI 71,602 2,383 465 284 42 13 70 0 2,009 18,052 7,173 1,151 11,935 

GOA 4,063 19 112 7 4 25 1 1 369 1,402 518 108 310 

GUJARAT 238,727 7,018 13,183 2,275 155 1,197 463 2 7,228 44,396 94,951 18,478 21,392 

HARYANA 52,312 874 1,887 91 42 122 52 6 2,150 8,949 17,979 2,625 6,087 

HIMACHAL PRADESH 11,013 66 2,732 27 1 3 8 1 663 4,144 2,622 679 71 

JAMMU AND KASHMIR 91,361 175 26,076 2,900 30 50 351 7 243 2,649 34,388 9,338 5,860 

JHARKHAND 253,364 1,054 35,474 6,280 163 680 870 24 4,614 56,617 24,879 18,404 16,364 

KARNATAKA 1,630,370 26,851 602,231 15,316 1,728 23,219 5,166 22 48,782 354,907 321,156 165,877 76,431 

KERALA 29,699 270 860 20 27 65 83 1 597 5,027 5,009 925 17,975 

LADAKH 1,203 3 539 14 1 2 2 0 26 185 815 193 29 

LAKSHADWEEP 144 0 4 1 0 0 0 0 0 9 24 29 4 

MADHYA PRADESH 575,593 15,248 135,018 7,191 54 146 5,056 26 11,915 161,790 94,918 130,320 115,004 

MAHARASHTRA 2,344,218 37,055 304,846 21,437 257 2,927 5,052 197 33,718 405,657 274,865 221,867 125,759 

MANIPUR 20,341 131 7,618 1,069 0 36 229 6 324 3,037 3,484 899 4,389 

MEGHALAYA 8,518 0 7,580 1,383 13 44 32 28 81 2,787 1,446 2,682 334 

MIZORAM 1,177 198 724 91 1 2 85 0 40 221 735 568 13 

NAGALAND 9,909 47 2,938 448 2 0 175 25 74 2,323 1,686 2,842 212 

ODISHA 124,576 336 14,352 5,812 286 1,135 737 2 3,084 43,934 207 9,786 159 



PUDUCHERRY 5,199 40 884 1 8 18 191 40 46 408 601 122 11 

PUNJAB 104,319 1,772 5,641 172 26 29 256 3 2,942 21,389 16,632 3,910 33,106 

RAJASTHAN 523,618 2,985 175,659 13,572 207 1,797 1,758 1 33,429 186,129 184,300 65,207 178,845 

SIKKIM 4,020 27 1,968 35 0 0 1 11 333 1,462 758 876 40 

TAMIL NADU 133,308 2,629 23,574 904 59 286 832 13 1,686 18,125 11,130 3,208 3,166 

TELANGANA 100,345 4,413 38,235 17 104 423 32 1 5,238 28,730 28,013 14,517 133 

THE DADRA AND NAGAR 

HAVELI AND DAMAN 
AND DIU 557 1 12 5 0 1 0 0 31 93 153 22 13 

TRIPURA 15,081 69 7,146 1,868 5 20 578 19 890 2,751 7,891 1,417 4 

UTTAR PRADESH 320,117 3,248 11,530 1,502 11 60 1,723 3 11,146 63,844 100,065 20,446 12,048 

UTTARAKHAND 29,587 132 2,626 204 2 22 154 2 724 6,876 11,884 1,527 9,614 

WEST BENGAL 138,449 1,501 15,882 4,841 89 745 1,000 8 5,263 47,686 1,613 7,930 636 

***** 


